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—रा� �ीय मिहला आयोग अिधिनयम, 1990 (1990 का 20) क� धारा 3 के अनुसरण म�, क� � 

सरकार सु�ी सुषमा सा� को रा� �ीय मिहला आयोग के सद� य के "प म� नािमत करती ह।ै 

2. सु�ी सुषमा सा� का काय(काल उनके काय(भार संभालने क� तारीख स ेतीन वष( क� अविध तक अथवा अगला 

आदशे होने तक, जो भी पहले हो, होगा ।  

[सं. 9-2/2014-एनसीड1 � यू (ए) (पाट()] 

डी. वी. के. राव, अवर सिचव 

MINISTRY OF WOMEN AND CHILD DEVELOPMENT 

NOTIFICATION 

New Delhi, the 10th August, 2015 

S.O. 2163(E).—In pursuance of Section 3 of the National Commission for Women Act, 1990  

(20 of 1990) the Central Government hereby nominates Ms. Sushma Sahu as Member of National 

Commission for Women. 

2.  Ms. Sushma Sahu shall hold office for a period of three years from the date of assumption of 

charge of office or until further orders, whichever is earlier. 

 [No. 9-2/2014-NCW (A) (Pt.)] 

D. V. K. RAO, Under  Secy. 
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